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April, 1965 should not be on sale after
June. 1962 and should be replaced by
a fresh issue repayable after the end
of the Third Plan,
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TIVACANCIES OF ASSISTANT ENGINEERS
™ ARCHAEOLOGICAL SURVEY OF INbIA

*218. Surt P. L. KUREEL Urf
TALIB: Will the Minister of ScIENTI-
FIc RESEARCH AND CULTURAL AFFAIRS
be pleased tp state:

(a) the number of posts of Assis-
tant Engineers which have fallen
vacant at present in the Archazologi-
cal Survey of India;

(b) the number of posts for which
candidates will be selected from the
Department itself and the number of
posts for which outside candidates will
be selected; and

(¢) whether the Department has re-
commended certain candidates in this
regard and if so, what action Govern-
ment have taken thereon?]

[ 2 MAY 1962 ]

to Questions
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(c) No; does not arise.]

DeEp MINING

¥210. Ssrt SURJIT SINGH: Will
the Minister of MINEs AND FurL be
pieased to state the up-to-date pro-
gress in deep mining which is heing
worked out with Polish collaboration?

Tue MINISTER or MINES anp
FUEL (Sart K. D. Manaviva); De-
tailed bore-hole data was made avail-
able to the Polish Experts, and on the
basis of the recommendations made
by them, prelim.nary shaft-sinking
work on the project has already
commenced,

All the necessary data has been
furnished to the Polish Experts for the
preparation of the prelim nary and
the detailed project reports for the
deep mines. The Preliminary Project
Report will shortly be ready. A team
of the National Coal Development
Corporation’s officers will also be
leaving in the near future for Poland
to participate in the preparation (in-
cluding designing) of the detailed
project report.

MACHINERY PURCHASED BY N.CDC.

*990. Sgrr SURJIT SINGH: will
the Minister of Mmnes anp FvEL ba
pleased to state:

+[ ] English translation.
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ta) the number of dumpers and
shovels so far purchased by the Na-
tional Coal Development Corporation
and how many of these are lying idle
at present; and

(b) whether any effort is becing
made to procure components of
machineries which have already been
imported?

Tar MINISTER or MINES Anp
FUEL (Smrr K. D. Maraviva): (a)
There are 297 dumpers and 43
shovels, None of them are lying idle
except that a few, according to nor-
mal maintenance schedule, are under
repairs and overhaul.

(b) Spares for the first 2 years are
normally ordered for along with the
machinery, Procurement of spares
for the remaining period of the life of
the machinery is programmed suffi-
ciently in advance.
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+[HINDI-KNOWING EMPLOYEES OF

ELecTiION COMMISSION

118, Surt1 NAWAB SINGH CHAU-
HAN: Will the Minister of Law be
pleased to state:

[RAJYA SABHA]

to Questions  I44.

(a) the present number of officers
and other employees of the Election
Commission who know Hind,;

(b) the opportunities which have
so far been provided to the Hindi-
knowing employees to work in Hindi
and what further opportunities are
proposed to be provided to them in
this respect; and

(¢) how many of the employees who
do not know Hindi are at wnresent
attending the Hindi classes conducted
by the Ministry of Home Affairs?]
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MINISTRY orF LAW (Serr R. M.
HAJsarnavis): (a) Sixty-two.

(b) Having regard to the heavy
work connected with the Third Gene-
ral Elections, it was not administra-
tively possible nor is it feasible for
some more months, tp afford oppore
tunities to Hindi-knowing emplovecs
in the Election Commission to work
in Hindi.

(¢) Due to exigencies of work, no
emplovee of the Election Commission
is attending these Hindi classes.]
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